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 अध्यक्ष  महोदय  :.  कोई  ग्राहको  है
 जों  इन  से  बात  कर  सके  ।

 This  is  utterly  impossible.  I  allowed
 a  discussion  and  atill  you  are  forcing  me.
 It  is  impossible.

 SHRI  DHANIK  LAL  MANDAL:  I
 am  not  forcing  you,  Sir.

 moma  महोदय  1  जव  अतिक्रमण

 होता  है,  तव  मुझे  कष्ट  होता  है  ।

 श्री  रास  बिलास  पासवान:  कभी-

 wat  मंत्री जी  क  भी  डांट  दिया  कीजिए  ।

 mint  महोदय :  मैं  विल्कुल  डांट

 देता  हूं  ।  मैं  विल्कुल डांट  दूंगा  ॥

 Report  oF  SECOND  PRESS  है  OMMISSION
 Votumes  ।  &  रा  AND  11101.छह  OF

 ACTION  TAKEN  ON  THE  REPORT.

 THE  MISISTER  OF  STATF  OF  THE
 MINISTRY  OF  INFORMATION  A™D
 BROAD@ASTING  (SHRI  ज्,  ..  ।.
 SALVE):  I  beg  to  lay  on  the  Table  a
 copy  each  of  the  following  papers  (Hindi
 and  English  versions)  under  sub-section
 (4)  of  section  3  of  the  Commissiona  of
 Inquiry  Act.  1952:—

 (1)  Report  of  the  Second  Press
 Commission  Volumes  ।  &  ।.

 (2)  ध८ा101:010 10111  of  Action  taken
 on  the  Report.

 (Placed  in  Library.  Sec  (0.  LT-5644/
 82].

 STATEMENT  ON  THE  (00168.  शरिता.

 THE  MINISTER  OF  STATE  IN  THE
 DEPARTME®TS  OF  SCIENCE  AND
 TECHMOLOGY,  &1.1जापा(:5,  OC-
 EAN  DEVELOPMENT  सही  THE
 DEPARTMENT  o  ह ()5४-(:0वक१-
 TIONAL  ENERGY  SOURCES  IN  THE
 MINISTRY  OF  ENERGY  (SHRI
 ८.  ।.  ।.  SINGH):  1  beg  to  lay  on  the
 Table  a  statement  (Hindi  and  English
 versions)  on  ths  ‘Ocean  Policy.’

 [Placed  in  Library.  ice  No.  LT-5645/
 82).

 NOVEMBER  5.  1982  PLT  495

 REVIEW  ON  AND  ठै खिचाए! 1,  REPORT  OF
 INDIAN  एज.  Corporation  1r0.  छ0ॉनिहमिक

 For  1981-2.

 THE  MINISTER  OF  STATE  ।  म
 MINISTRY  OF  ENERGY  (SHRI  DAL-
 BIR  SINGH):  I  beg  to  lay  on  the  Table
 a  copy  each  of  the  following  papers
 (Hindi  and  English  versions)  under  subd-
 section  113  of  section  619A  of  the  Com-
 panies,  Act,  1956:—

 (1)  Review  by  the  Government  on
 the  working  of  the  Indian  Oil
 Corporation  Limited,  Bombay;
 for  the  year  1981-82.

 (2)  Annual  Report  of  the  Indian
 Oil  Corporation  Limited,  Bom-
 bay,  for  the  year  1981-82  along
 with  Audited  Accounts  and  the
 commenty  of  the  Comftroller
 and  Auditor  General  thereon.

 [Placed  in  Library.  Sce  Wo.
 LT-5646/82).

 Review  om  ann  ANNUAL  REPORT  OF
 शिप  ह 0 ट  .  1.10.  SECUNDERABAD  FOR
 1981-82.  Mistra  [21811]  Bicam  Lrtp.
 निए 5४0  Fin  1481-82,  दीदार1  EarTH
 Mayers  ह. 10.  Bascatore  For  1981-82
 AND  छिपकर 1  रिधकताजिइहर ५  ह.१0.  FOR

 1981-82.

 THE  DEPUTY  MISISTER  ।  THE
 MINISTRY  OF  DEFENCE  (SHRI  ।.  ।.
 SINGH  DEO):  I  beg  to  lay  on  the  Table
 a  copy  each  of  the  _  following  piper
 (Hindi  and  English  versions)  पाएगा  इत
 section  (1)  of  séction  619.4  of  the  Com-
 panies  Act,  1956:—

 (1)  (i)  -  ह 216110 111.  regarding  2
 view  by  the  Government  on  the  work-
 ing  of  the  Praga  Tools  Limited,
 Seundrabad,  for  the  year  1981-82.

 (ii)  Annual  Report  of  the  Praga
 "1008  Limited,  Secundrabad,  for  the
 year  1981-82  along  with  Audited
 Accounts  and  the  commenti  of  the
 Comptroller  and  Auditor  General  there-
 on.

 [Placed  ।  Library.  kee  to,  LT-5649/
 #2).

 (2)  (i)  4  statement  regarding  8
 view  by  the  Government  on  the  work-


